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In the Sikkim High Court

Case No : Writ Petition (C) No. 36 Of 2022

Yozan Rai APPELLANT

Vs

Chief Information Commissioner & Others RESPONDENT

Date of Decision : 08-09-2023

Acts Referred:
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Hon'ble Judges : Bhaskar Raj Pradhan, J

Bench : Single Bench

Advocate : Pradeep Tamang, Tara Devi Chettri, Dr. Doma T. Bhutia, S.K. Chettri, 
Bhushan Nepal, Loknath Khanal
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Bhaskar Raj Pradhan, J

On the request of learned counsel for the petitioner, list this matter for hearing
on 7.11.2023.

Downloaded from CourtKutchehry — https://dev.courtkutchehry.com/judgments/yozan-rai-appellant-hash-chief-… Page 2 of 2


